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1967, under sub-section (3)
of section 3 of the All India
Services Act, 1851, [Placed
in Library, see No. LT-702/
67].

(2) A copy each of the follow-
ing Notifications under sub-
section (5) of section 4 of
the Inter-State Corporations
Act, 1957:—

(i) The Bombay Village Pan-
chayats {(Reconstitution
ang Reorganisation) Order,
1967, published in Notifi-
cation No, 8.0. 1888 in
Gazette of India dated the
26th May, 1967.

(i) S.0. 2070 published in
Gazette of India dateg the
24th June, 1967, containing
corrigenda to S.0. 1888
published in Gazette of
India dated the 26th May,
1967. [Placed in Library,
seg No. LT-793/67).

(3) A statement showing reasons
for delay jn laying the Notifi-
cation mentioned at (i) of
item (2) above, [Placed in
Library, see No. LT-708/67).

{4) A copy each of the following
Notifications under sub-sec-
tion (4) of gection 18 of the
Citizenship Act, 1985:—

(1) The Citizeny (Registration
at Indian Consulates) Ame
endment Rules, 1987, pub-
lished in Notification No.
G.8.R. 811 in Gazette of
i:gl?l dated the 10th June,

()

lished in Notifieation No.
G.8.R. #72 in Gamstte of
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India dated the 10th Juna,
1987. [Placed in Library,
see No, LT-T04|07].

present the Sixth Report of the Com-~
mittes on Private Members' Bills and
Resolutions.

MOTION FOR ELECTION TO
COMMITTEE

Courr or UmivEessTy or Dz

The Minister of Edueatiom (Dr.
Triguna Sem): 1 beg to move ths
following:

“That in pursuance of clause
(1)(xvi) of Statute 2 of the
of the University of



